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THE HIGH COURT OF MEGHALAYA 

ATSHILLONG 


NOTIFICATION 

• Dated, Shillong ,U. July, 2017. 

No. HCM .Il/33/2017-Lib/2421. In supersession of all previous orders in this behalf, 

lion 'ble the Chief Justice i~ pleased to constitute a Committee comprising of the 

following members for Publication ofNews Letter of the High Court ofMeghalaya.• 

I. 	Shri Ehboklang Kharumnuid, District & Sessions Judge, Shillong - Chief 

Editor. 

2. 	 Smti. Rethclda Rymbai, 1/c Deputy Director - Editor. 

3. 	 Shri Albert W. Lanong JMFC, Nongstoin Editor. 

4. 	 Ms. Benieua Majaw, Assistant Registrar-cum-OSD - Co-ordinator. 

By 	Order, 
~ 

REGISTRAR GENERAL 

Memo No. HCM. li/33/2017-Lib/2421A 	 Dated, Shilloog 7'b July, 2017 

Copy to:­

I. 	The Joint Registrar-cum- Secretary to Hon'ble the Chief Justice, High Court of 

Meghalaya. 

2. 	 The Private Secretary to Hon'ble Mr. Justice S.R. Sen, High Court of 

Mcghalaya, Shillong. 

3. 	 The Private Secretary to Hon'ble Mr. Justice V.P. Vaish, High Court of 

Meghalaya, Shillong. 

· 4. The PA to Registrar General, High Court ofMeghalaya, Shillong. 

5. 	 Shri. Ehboklang Kharumnuid, District & Sessions Judge, Shillong for 

information and necessary action. 
• 

6. 	 Smti. Rethelda Rymbai, lie Deputy Director, Meghalaya State Judicial 

Academy, Shillong for information and necessary action. 

7. 	 Shri Albert W. Lanong JMFC, Nongstoin for information and necessary action. 

8. 	 Ms. Benietta Majaw, Assistant Registrar-cum-OSD for information and 

necessary action. 

9. 	 The Registrar, I righ Court of Meghalaya, Shillong. 

10.The Joint Registrar, High Court ofMeghalaya, Shillong. 
' 
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• 




II. The Deputy Registrar (Admn), High Court ofMeghalaya, Shillong. 

12.The Deputy Registrar/Financial Adviser, High Court ofMeghalaya, Shillong. 

• 13. The Assistant Registrar (Accounts), High Court ofMeghaJaya, Shillong. 

14.The Chiefl ibrarian, High Court ofMeghaJaya, Shillong. 

15. The Chief franslator (1/c Stationery), High Court of Meghalaya, Shillong 

16.The Public Relations Officer, ITigh Court ofMcghalaya, Shillong. 

17.The Systems Analyst, High Court of Meghalaya, Shillong for uploading the 

V same on the official website. 

18. Office lilc. 

tr-v-~ 
REGISTRAR GENERAL 
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